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Tripuru And other border ;'tl't.'n" Jfl 

India; 

(b) thC' action taken dunllt,; Ow 

past four month!' to depo:'t them: and 

(c, hov.' many Wert' der-ul'led dur-
Ing the a bove period'! 

The Minister of Home AlI'airs (Shri 
Nuda): (a) At the end of June 1965, 
the number of such infiltrailts wus 
about-

A9Sam 

Tripura 

Rajasthan 

1.?6.000 

2,000 

~  

West Bengal--The 
still undetermined. 

number is 

In other areas un the P'lkislan 
border, there is no problem of lillY 
significanct>, 

(b) and (c). During the four 
months-February tu May, 1065-

'1,299 Pakistani inftltrants were de· 
ported Undf'T the FOTfI'igners Art, Hl46. 

IJDitorm Pattern of .:durathlll 'IUd 
~ t Books 

..,., 
rSbri D. C. SharmA: 
I Shri Yashpal SInc'b: 
I Shrl Dlbhllti Mlsbra: 
~ Shrl K. N. Tlwary: 
. Sbrl N. P. Yadab: 
I Shrl Basappa: 
l Shrl R. Barua: 

Will the Minister of Education he 
pleased to state: 

(a) whether any efTorts have been 
made to have a uniform pattern of 
education and text oo ~ throughout 
thf' country; 

(b) jf so, the details thf'reof; and 

(c) the r(>sults achieved in this re· 
gard? 

The MIDi.ter of Edacati.... (Shri 
M. C. Chaela): (0) Yes, Sir 

(b) Efforts have bCt"n made in thf' 
following directions: 

(i) Orientation of elementary 
schools to the basic pattern; 

(i1) Reorganisation of Secondary 
schools on the basis of the re-
commendations made by the 
Secondary Education Com-
mission; 

(Iii) Reorganisation of Higher 
Education on the basis of the 
University Education Com-
mission's Report; 

(iv) Setting up of an organization 
under the National Council of 
Educational Researl'h and 
Training to prepare model 
text books for the School 
stage. 

(c) A fair amount of ro~re  hAS 
been achieved In all these direcliDlUI 
although a rigid uniformity was not 
attempted nor could it be achieved 
due to administrative and f'nRncinl 
difficultie.. The text books ore undPl' 
preparation and the State Mlnlste,,' 
Conference has agreed to adopt them 
by translation Into regional languages. 
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Redress or Public Grlevancefl 

r Dr. L. M. Sia&"hvl: 
"76. 

.I Shri Sarjoo Pandey: 
I Shrl Lumi D ..... : 
L Shrlmatl RamduJarl Sinha: 

Will the Minister or Home Allalrs 
b" pleased to rerer to the reply given 
to Starred Question No. 666 on the 
31st March, 1965 and state: 

(a) whelh<'r Government have 
lilken any decIsion regarding bring-
ing into existence any machinery for 
the redress of public grievances 
analc,golls to the institution of 
Scandmavian Ombudsman; 

(b) if so, the details thereof; and 

(c) it the answer to part (a) be in 
the negative, the reasons therefor? 

The Minister 01 State In the Minis-
try 01 Home AlIalrs (Shrl Halbll: (a) 
A Committee of the Special Consul-
tative Gl'OUp of M,Ps, under the chair-
manship of the Minister in the Minis-
~ y of Horne Affairs is examinillg the 
question of • machinery for the red-
ress of citizens' grievances at the 
Centro. The feasibility of an Ombuds-
man type institution for this country 
is being gone into in that connection, 
.long with the related que.tion of 
rat ionaH.ing and te i ~ tho sys-
tem of administrative tribunal •. 
(b) and (e). Do not arise. 

Integration 01 Allgarh Unlvers;t, 
Students 

,,,. Shrimatl Renu ChakravarU,: 
Will the Minister of Education be 
pleased to state: 

(a) the steps being taken to brine 
ubout a cultul"al and emotional inte-
gration of Muslim and Hindu studenta-
J'csiding in the University hostcls in 
Aligarh University; 

(b) the (·Ilor(s being made to curb 
the activities oJ.' communal reaction-
ary organisation;; among the students., 
teachers, provosts, proctors, wardens 
of this University and to promote a 
healthy secular outlook among them; 
and 

(c) the steps being taken (0 cut 
down to a minimum the period when 
the conslitution of the University 
will be in abeyance? 

The Mlnt.ler 01 Education (SJuI. 
M. C. Charla): la) and (b). Conse-
quent upon the promulgation of the 
Aligarh Muslim University (Aml'nd-
ment) Ordinance, 1965, the Ex{'cutlve 
Council of the i er ~ity lias been 
reconstitut('d with cffeet from 7th 
June, 1965. The nt.'W Executive 
Council is expected to go into the 
various problems facing the Univer-
sity and to take neces"ary steps to 
bring about cultural and emotional 
integration as well as the eradication' 
of communal and reactionary e ~ e t  

in the Univernity. 

(c) A Bill in repl.cement of the 
Aligarh Muslim University (Amend-
Illent) Ordinance. 1965 has already 
been introduced in the P:lrliament. 
Long-term legislation will he brought 
forward as soon as possible, after t.he 
Banarss Hindu University (Amend-
ment) Bill is passed by the PL:rha-

ment. 

AU,arh Mllsllm Universll, 

r Sbrl R. S. Palldey: 

I Sbrl Bibbutl Misbra: Shrl K. N. Tlwa.,.: 
Shrl N. P. "ladab: 

·78. ~ Shrl P. R. Cbakravertl: 




